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(ii) Fifteenth Report on Action Taken by the Government on the Observations/
Recommendations of the Committee contained in their Ninth Report (Sixteenth
Lok Sabha) on the subject Review of Urban Haats' relating to the Ministry
of Textiles.

REPORTS OF THE DEPARTMENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON PETROLEUM
AND NATURAL GAS

SHRI BHUBANESWAR KALITA (Assam): Sir, I lay on the Table, a copy each
(in English and Hindi) of the following Reports of the Department-related Parliamentary
Standing Committee on Petroleum and Natural Gas (2015-16).—

(1) Tenth Report of the Committee on the subject 'Functioning of Petroleum
Conservation Research Association' relating to the Ministrty of Petroleum
and Natural Gas; and

(i) Eleventh Report on Action Taken by the Government on the recommendations
contained in the Seventh Report (Sixteenth Lok Sabha) of the Committee on
Petroleum and Natural Gas (2014-15) on the subject 'Ethanol Blended Petrol
and Bio-Diesel Policy' relating to the Ministry of Petroleum and Natural Gas.

RE. MENACE OF TAX EVASION AND MAKING BLACK MONEY
IN THE NAME OF FARMERS
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sft Suwumfey: Afde IRe S ...(@aEm)...

3l ¥RT Iga: w1 IT FAed § 6 I R amen g1 § S g feami &
A § 9 MR ... H 9 i | B g, S MG H B AR 8, SN Wl HRb
TH FAM BT BM TN T Bl ...(FILM).... Th IR IE 919 & AR a8 axX frar




20 Re. Menace of tax evasion... |[RAJYA SABHA] ...in the name of farmers

W CqE B A8l o =@yl # S 91 Ue |1 Hel aredl gl I8 dHel iR
T T | ...(IUM)... 9o =T ®

MR. DEPUTY CHAIRMAN: No, please. ...(Interruptions)... No, please.

...(Interruptions)... Listen to me. ...([nferruptions)...
sft ¥R g A1 9T I 9T B ... (TauE)...

sft Syt wRT St .. (caam)...

ot eRg T § =rEar g fF UR 39 W P A Pls ABls Al @AY
..(TIAT).... T TR AHA 1 IE VAT AW © ... (FIE)....

SHRI VIVEK GUPTA (West Bengal): Sir, 1 associate myself with it.

...(Interruptions)...
SOME HON. MEMBERS: Sir, we also associate ourselves with it. ...(Inferruptions)...

MR. DEPUTY CHAIRMAN: Sharad Yadavji, the problem is that ...(Inferruptions)...
Yes, you have given notice for suspension of business under Rule 267. That is

correct. ...(Interruptions)...

Goht wrrecht (SR QEn): AFER STaEfa Sff L E). ..

MR. DEPUTY CHAIRMAN: I will allow you. Sf3UI I will allow you. Sharadji,
the point is, you have given notice for suspension of the business. But that has

not been admitted. Therefore, I am not able to allow a discussion now. You raised
it. That's okay. ...(Interruptions)... 1 know that. But today we cannot take it up.
...(Inferruptions)... # R B2 ...(IHTH)....

sftf eRT aEa: &9 and ¥ ..(aum)... ¥ # sa+t fawe uRfRfa 2, afes &
TN F? ... (FIHF)... Tg AT ...(TILTH). ..

MR. DEPUTY CHAIRMAN: What can 1 do? ..(Interruptions)...

Gaht wramecht: A Soawmfa St .. @EamE)...
MR. DEPUTY CHAIRMAN: Yes, yes.
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MR. DEPUTY CHAIRMAN: Then you can give a notice.



